
ANNEXURE 1: CLAIMS OF SECURED FINANCIAL CREDITORS 

Name of the corporate debtor: Maa Durga Flour Mills Private Limited 

Date of commencement of liquidation: 29.02.2024 

List of Financial creditor as on 28.03.2024 

(Amount in ₹) 
Sl. 
No. 

Name of 
creditor 

Identification 
No. 

Details of claim               received Details of claim admitted Amount 
of 
continge
nt  claim 

Amount 
of any 
mutual 
dues, 
that may 
be set 
off 

Amount of 
claim 
rejected 

Amount 
of claim 
under 
verificatio
n 

Remarks, if 
any 

Date of 
receipt 

Amount 
claimed 

Amount of 
claim admitted 

Nature   
of claim 

Amount 
covered  
by 
security 
interest 

Whether 
security 
interest 
relinquished
? 
(Yes/No) 

Details of 
Security 
Interest 

Amount 
covered 
by 
guarantee 

% share 
in total 
amount 
of 
claims 
admitted 

1. Bank of India, 
Asset Recovery 
Branch  

No CIN of 
bank  

 481658000 463648407 financial yes yes  yes 67.41 0 0 18009593   

Notes: 

 As per Regulation 18 of the Liquidation Regulations, the Liquidator has substantiated the whole or part of the claims from the evidence and supporting documents received by him. 

 The claim amount admitted is subject to further scrutinization based on subsequent information / documents sought from the Corporate Debtor / creditors, and the Liquidator may modify / correct the list of claims, on 

the directions of the Hon’ble NCLT, or otherwise. 

. 

 


